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Mr. Deputy-Speaker:
‘of the division is:
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The motion was adopted,

The result

Ayes:

15.39 hrs.

COMMITTEE ON PRIVATE MEM-
‘BERS' BILLS AND RESOLUTIONS
TeNTE RzPORT

Mr. Deputy-Speaker: We take

Private member's business.
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Deputy-Speaker: The ques-

“That this House agrees with
the Tenth Report of the Comn-
mittee on Private Members' Bills
and Resoultions presented to the
House on the 25th July, 1067

The motion was adopted.

1540 hrs.

RESOLUTION RE. WAGE PREEZE
POLICY

Mr. Deputy-SBpeaker: Shri K.
Ramani may now move his resolution

Shri C. K, Chakrapani
Sir, 1 am moving it.

(Ponnani):
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